
mprosiirtti^tw Have been 
made to Government about the unsatii- 
factory working conditions in the Off foe of 
the Manager, Government of India, Publica-
tions Branch atthe Civil Lines, Delhi; and

(b) if so, the action taken by Govern-
ment to remedy the situation ?

THE MINISTER OP STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI 1.K. GUJRAL) (a) Yea.

(b) The following steps have been taken 
to remedy the aituation:-

(i) A proposal for the construction of 
a new building is under considera-
tion.

(ii) Toilet facilities in the main building 
have been renovated.

(iii) Measures for the eradication of 
rat menace and white ants have 
been taken.

(iv) Electrical installation in stores/ 
godowns have been checked by the 
CPWD and new points fixed. Old 
electric wirings, have been replaced. 
For better light in godowns, high 
powered bulbs have been provided. 
Action for providing tube lights 
for Stores has been taken.

(v) Action to provide exhaust fans in 
storcs/godowns is also being taken.

(vi) The rooms/stores /godowns are 
cleared daily and disinfectants and 
insecticides are used.

(vii) Block No. VIII of the buildings 
has been reproofed and renovated.

(viii) The buildings have been disinfected 
twice this year by the Delhi Corpo-
ration and also by the Publications 
Branch.
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Theft of Temple Idols in Gujarat

1977. SHRI HAMENDRA SINGH 
BANERA : Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be pleated 
to state :

(a) whether the Government are aware 
of theft of temple idols in Gujarat ;

(b) if so, how many idols were stolen 
during the last three year* and the name of 
the temples in Gujarat ; and

(c) how fumy cases were registered and 
against whom ?

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (PROF. S. 
N U RU L HASAN): (a) No theft of any idol 
from any centrally protected templet trader 
the Arcfajieologicai Survey of folia in Gujarat 
has occurred during the lati three years.

<b) Doet not arise,

(e) Does not arise.

Manufacture of Kattha on Modern Lines

1978. SHRI B, R. SHUKLA: Will
the Minister of AGRICULTURE be pleased 
to ttate :

(a) whether there are a large number 
of Khalr trees standing in the forest of the 
district of Bahraich, and if to, whether 
Kattha is produced out of the Khair trees 
in the native crude way by the traders there; 
and

(b) whether the Government are taking 
steps to establish a Kattha factory on 
modern lines for the manufacture of Kattha 
there ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (FROF. 
SHER SINGH) : (a) and (b). The infor-
mation is being collected from the Govern-
ment of Uttar Pradesh and will be laid on 
the Table of the Sabha in due course.

Utilisation of Sugarcane produced in
Bahraich District and proposal to 

set up a Sugar Mill in that 
District

1979. SHRI B. R. SHUKLA : Will
the Minister of Agriculture be pleased to 
state :

(a) whether all the sugir-cane produced 
during the last two years in ths District of 
Bahraich was wholly consumed by the 
tingle Sugaivcane Mill at Jarwal Road in 
the District of Bahraich ;

(b) if not, how the surplus sugar-cane 
was utilised ; and

(c) whether Government propose to 
establish a Sugar Mill in the Cooperative or 
Public sector in the district of Bahraich to 
utilize the enormous quantity of sugar-cane 
produced in the district ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (FROF. 
SHBR SINGH) : (a) to («). The iaforma-




